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fentral Administrative Tribunal, Principzl B?ﬁft\\\\Q

NaA-154/90 MA-731/99, with QA 908/989, DAaA-779/99 M:-766/8G,
Q&-780/949 MA—?45199, NL-787/9Q, 0A-B01/99, OA-811/4C MA- 778/469,
NA-R30/99 MA-7G0/99, 0DA-BHZ2/98 Ms-815/99, DA-B77/9¢ MA-B27/9G,
Na-894 799, MA - 850/";. NA-RGR/QQ P 224/Q¢ Ma-8S1 /08 0QA-901/99
MA-SEO?Q?A NA 953/99‘MA-893/99; NA-955/99, DA-9QB/Q° Ma-Q07/99,
0A-1017/99, OA-1020/949 MA-916/99 0OA-1031/99, 0A-1033/98
MA-Q76/99, QA-1246/9G MA-1101/99, QA-1316/99 MA-1170/99,
0A-1318/99, 0A-1415/99.

New Delhi this the |%F day of September, 1983

Hor bhle Shri-S. R. Adige, Vice Chalrman (A)
Hon ble Shri Kuldip Singh, Member (J)
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Smt. Vijay Kumari w/o Sh. M.K. Sharma, -
r/o WZ7-1326,Nangal Raya, Near Janakpuri,

i Rlock, New Delhi.
Mr. Mohlit Munial s/o Sh.S.P.Munjal,
r/o 2/166, Geeta Colony,
Delhs :
Mr. Anil Kumar s/o Ram Pal Singh,
r/o H-6, Radheypuri, Krishna Nagar,
Delhi.
Ms Usha d/c late Shri M.L.Mangail,
rio 1168, Gulabi Ragh,Delhi.
Ms Sonia Dawar d/o Sh. V.K. Dawar,
r/o No. &4, Malks Gan3,
Delhi.
M< Kusum Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.
M< Neerai Malik w/o Shri R.P. Malik,
r/o Wz 659, Sadh Nagar,
Palam Colaony, NewDelhi.
Ms Mamta Vashishat d/o Shri T.R. Vashishat
r/o 24-A, Laxmi Gardern,

' Nzzafgarh, New Delhi,

} Shri Ra3j €ingh s/o Shri Gian Chand,
r/o 4%, Chirag Delhi,
New Delhi - 17,

Shri Rakesh Sharma s/o Shri J.L.Sharma
r/o 444 Chirag Delhi,
New Delhi - 17.

M< Mukesh Dahve w/o Sh. Lokender Sinah,

r/o D-5, Satvawatl Nagar,

Delhi. Anplicarts
Versus

Govt. of N.C.T. of Delhi through

The Director of Education,Delhi,

N1d Secretariat, Delhi.

Delhi, . _ ., .Recpondents

et

PP



Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o 4/2724, St. No.5, Bihari Colony,
Shahdara De1h1 32

5-'-‘5 ijn :

antt,

’4gAtr1q Khan s/o Mr. Akbar Ali Khan,
148 Abul Fazal Enclave,
‘Nagar, Delhi-25.

o Ms, Vandana Gupta w/o Sh. Dinesh Kumar,
':ﬁf,R/o A/56B Phase-I1I Ashok Vihar,
1h s_z,__ | o -

! #A_~;du1a Gupta d/6 Shri D.V, Gupta,
,R/QJIQZD/E Chajjupur Colony,

,‘ur Shahdara,

: : "u Bajaj d/o Shri C.B. Bajaj,
~ R/QjD 'I1 A/15A Janak Puri,
=New:Dlehi -58.

Sanjay'Kumar s/o Gajra3j Singh.
.R/o 255 Pitampura Village,
Delhi ~34,

Ms. -Sunita Sharma d/o Shri B.K,Sharma,

R/o 161/2 Thomson Road Railway Colony,
zNeu Delhi

:Ms.'Deepa Aggarwal w/o Sh. Rajesh Aggarwél;
R/oO ]076, Maruti Vihar,
Chakarpur, Gurgaon,

‘Ms. Mamta Saroha w/o Sh. Rajiv Kumar,
-R/o B-7 Krishi Vihar,
New Delhi-48

~Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,

New Delhl 30. . ....Applicants

Versus

...Respondents

J;g’ *ig*bu_




Mr<,

QA 834 of 1999

Meena Arora w/o Shri ved Parkash, 151-.3?;'}
R/c 1959 Qutram Lines,
Kingsway Camp.

Delhi., i+, Applicant

Government of NCT Delhiz.duv
through its Chief Secretary,.
5, Sham Nath Marg,

Delhi.

Director of Education, = -
Govt, of NCT Delhi, I
5, Sham Nath Marg,
Delhi-54,

1.

10,

3T

'New Delhi.

Ms. Shallu Gupta w/o B B:faval,s:
R/o 460/B Azadpur. Delhi 33.~

Ms. Munni Gupta w/o Sh, Rewati Raman.
R/o J-80/6 Pandav Nagar. R

Opp. Mother Diary, L
Delhi-a9z.

Anil Kumar s/o Shri MdﬁShi
R/o 882-A, Lampur Road,
Banker, Delhi.

Ms. Seema Garg d/o Shri v, P.
R/o D-32, R.P,
Adarsh Nagar,
Delhi-33,

Garg.O'wV?"--,
Road, R o R
Extension, R

- ¥
.

hL ~‘:"‘:l"‘-
H

Ms. Sudesh w/o Sh.
R/o G-21/86-B7 Sect
Rohini, Delhi-85,

C.M. Arvya,
or VII,

Ms. Amisha Mitra w/o Sh. 'Mltra.
R/o 164 Tarur Enclave,

Pitampura, Delhi. ’ LT

Yogesh

Ms. Gurvinder Jeet Kaur

R/o 67-B, New Township Badarpur,
New Delhi-44,

Ms. Neeta Pant w/o Sh.
R/o BG- S5A/14D,

Anil Pant
Paschim Vihar,

Mahendra Nath Jha s/o shri. B.D, Jha, o
R/o B-478 Timarpu* Delhi Admn. Fiats‘ E
Delhi-5¢, -

R/o D-101.

Yadanagar.,‘~
Delhi-42,

PR TSR

Ms. Lathesh
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Yunus Khan s/b sh. Nanney Khanj
R/c K-64 Abul Fazal Enclsave,
New Delhi-25.

Ms. Jyoti Rawat d/o Sh. B.S5.Rawat,
R/o G-17/2%4 Sector-16,
Roh1n1. Delhi B85S,
"Manish Kumar™ Bansal
R/o C-450 Saraswati
Delhi-34.

Surender Kumar s/o Sh. Raghunath‘
R/o 555 Gulabi Bagh, , _
Delhi--7. R

,x

Ms. Monika Mukhya d/o Sh;r
R/o 1216-A Rani Bagh..
Delhi-34.

Ms. Suman: Nagpal d/o §H34
R/o 26-110 West Pate N

New Delhi-8,

Ms. i
R/o" 4
New 'E
Ms, - é

R/o 113-A, B.C. Block, ~;
Shalimar Bagh, So=d
New Dnlhl. - -

3o T

LR L

R/c 11&4-E, St. No.7 .,
Fast Moti Bagh,
Sarai Rohilla,

New Delhi-7. »5**- SR

Ms., Meenakshi w/o Shri Mano: wadhua{
R/0 203/1, Pkt., A.3, -1

Delhi.’

Ms, Rashmi w/o Shri A?K;
R/o 591/3 Mehraull :
New Delhi-30,

Ms, Vimlesh w/o Sh. ‘B,C aFids:
R/o 86/3, Sector-I, Push ‘Vihar;
New Delhi. - L

Ms. Sushma Chaushan d/o. ‘Shri Lalla PresH&B
R/o 91-D,.Sector-1IVy B K:S Makg‘ M
New Delhi-1t. o s

Sh.
R/0 C 408/A St.No. 17
Delhi- 53. '

Rajesh: Vashishth- s7h
R/o 14, Bhai Parmahén"ﬁg D~

R/o Village & P. o.,ui ﬁﬂ?
Delhi-36. '
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) Versus |
Government of NCT of Delhi
Through: The Director of Education, Delhi,
Cld Secretariat, Delhi.
o DA 801/99 N
Mrs. Adarsh Sharma w/o Sh?l;B.L.
R/o E-151-FE Ashok Vihar, Phase-I
Delhi-52,
Versus
' The Government of NCT of Delhi through
the Director of Education, Delhi Admn,
. 0ld SEcretariat, Delhi. :
OA 955799 i}
Ms. Bhawna Munjal
' K-231-32 Jahangir Puri,
New Delhi.é
. Versus ;}
1. Government of NCT of Delhi - .
The Principal Secretary (Education).
Q0ld Secretariat, .
Delhi.
2. Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi, c
Nld Secretariat,
Delhi.
3. Dy. Director of Education, v
District North West, e
Hakikat Nagar, :
New Delhi. " . ...Respondents -
DA 1415799 {j",:" SRR
Ti Mrs. Dimple Anand d/o Sh. Shyam Lal Anand. -

School G.G.S.C., S.U. Block, o
Pitampura, Delhi. .7 «..Applicant

Versus

Government of NCT Delhi through :
The Director of Education, Directorate of Education,
0ld Secretariat,

‘ - Delhi-54, ' ' ~.‘.‘.Re*sponclents._-

QA _1318/399

‘MS. Meenakshi d/o Shri Om Prakash.:L
~R/O0 WE-626 Nangal Raya.9~;u; s
New Delhi.
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1. Govt. of NCT of Delhi through NS
Pirector Education ,
(0ld Secretariate),
Delhi. -
I Deputy Diﬁectdi of Educatibhis
R District South, Defence Colohyy=
New Delhi. ~~ s wER
QA 1031 of 1892
Smt. Pushp Lata w/o Sh. Yogesh Kumar, b . T
N R/o U-134 vijay Nagar, Lampur Road, Cf
Narela, Delhi-40.é& : “‘.sApplic
: Versus -
; : 1. Government of NCT of Delhi through .
o T its Chief Secretary, Ty S R
: 5, Shamnath Marg Delhi.. .
v 3 _Director of Education, L E
i g . B Directorate of Education,. :
- E 0ld Sectt,, Delhi,
K " 3, Deputy Director of Education *
S ‘ (North West District) .
ST Hakikat Nagar, Delhi.
ai. s 4, Prfncipal,
i : Sarvodaya Kanya Vidayalaya,
" Bakhtawarpur, Dellhi,
iy OA_787/99 o
o ; Miss Mamta Ahuja ‘ : wo T
g B Ex. TGT Delhi Admn. , '
3 ‘ . R/o J-11/71A, Rajouri Garden, - Ta PR
o New Delhi. . T 7 ...Abplicant
B Versus A
I © Govt. of NCT of Delhi, 3
i through its Chief Secretary, . - e
g S, Shamnath: Marg. Delhi. ; AP
:‘{' = .
5 2. Director of’ Education, o ¥ i
& 0ld Sectt.,: Govt. of NCT of ﬁéihi; & '
’ Alipur Road, Delhi. - ...kesbohdehts=~f\
DA 998/99 .- S .
| ‘ N Rajesh khaneja s/o A.C.Khanela,. Wy
l ' .. l”/O SD‘ RaVi Abpts: 'y <
S ' : ' Vikaspuri, Delhi.
¢ | ﬂ' 2, Bimla d/o Ka’ran:Singh 2
Li N r/o F-108/1; Sadh Nagar- II.
. New Delhi. ..
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- 13,

14,

(R

. Rohini,

Shashi Gangwar d/o R.S. Ganhgwar,
r/o B85, Sahyog Appt.,Mayur Vihar,
Delhi. - )

Ruchi Jain d/o K.S. Jain,
r/o A-4-53, Sector 16;s. -
ZDelhiv -

Monika d/c Kuldnep Raj; ,
r/oM-14B Meterclogical Complex.
Lodhi Road, New Delhi.

Net Ram s/o Bansi tal; -
r/o K-386, Mangolpuri, -
Delhi. - g

Anju Bala w/o Raj Kuma
r/o A-55,--Gulab Bagh.‘
Uttam Nagar. New Delhii'?L

Mamta Salni "d4/6 s..c(}‘ ;
r/o A- 229, New RanJeet’Nﬁgar

Sadar Bazar.
New Delhi.

Kukhtar. Ali s/o Faujdar ALl o
r/o E-52, Jamia Nagar,’ Neu Dnihi

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, : e
r/o 2C Gafoor Nagar, Jamia Negar,
New Delhi., :

Sushila Devi d/o Rameshwar Dayal Sﬂhrawat. ;
r/c B-6/31-32, Sector ho. 7,
Rohini Delhi. :

Sonika Dudani d/o Ramesh“ﬁddani,-
r/o 128B, Sunlight Colohy; _
Ashram, DDA Flats, New DelhiA,J

Dinesh Kumar s/o Vijendef kumar,
r/ol 7/17, Yudhishter Gali,
Vishwas Nagar, Qhahdara; Delhia“;
Samina Begum d/o Syed'hﬂssaih,; *
r/fo 192/2A Zakir Nagar. Néw Dnlhi‘l'

versius

Govt. of NCT of Delhi, _ . ,
through’ Director of Eduoatioﬁtﬁ
Directorate of Education fDl
Delhi.ﬂu&. :

l]a- «j
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Miss Shalu Sharmad/o B.D.Sharma,
r/o Y/772, Rishi Nagar,
shokur Pur, Delhi.

Sl )—- Py Jb: %

Miss Geets Bhardwaj d/o ChélgpafgghﬁFm&”
r/o A-56, New Friends Colonﬁ% Fe e
Mundka, Delhi. - PR

Miss Rakhi d/o Yoginder Nathvald,
r/c 21/65, 0ld Rajinder Nagar, .
New Delhi. : R
Mrs. Man3ju Rani Sharma w/o Ram- Dhan Sharma.
r/o 10196/3, Jhandewaca Mandir.A '
paharganj, New Delhi. RS

Miss Asha Kukari d/o Harish Chander. T
r/o J-19/A, Ramesh Nagar, : -
New Delhi.

Mrs. Usha Kumari w/o Harish Chander;
r/o J-19/A, Ramesh Nagar, :
New Delhi.

r/ol B-78, Sharda Puri,
New Delhi.

Mrs., Savita Dua w/o Mr. San:}e~
r/o 28A, Kalkaji, New Delhi‘

r/o A-2/32,
New Delhi.

Rajouri Gardeh,

Reena Malawliya w/o H.L.MalwliVa,
r/o 98, Premgall No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7, @.No. &, .

Type-III, CRPF Jharoda Kalan, =~ =
New Delhi. B

Anupam d/o Jogirder Kumar EE
r/o N-556, Sector 9, o

Pratibha Chahard/o Sher Singh Chahéﬁ}“
r/o Type 111/40, North West, o
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth Jha,: ;-
r/oShri Lal Bahadur S.S.VI., L=
Dyapitha, Katwaria Saria, . ’ :
H.S.R. No. 33, New Delhi.u:

r/o 49/3B, Sector - II,
DIZ, Area, New Delhi
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Govt., of N.C. T, of Delhi

ettt vmtd et Sl e = Uy ekt s, e -0 e - - -

Ruchira Joshl d/o D.C,Joshi,
/o 49/3F, Sector -IT,
D.I.7,Area, New Delhi,

Maniu Sharma w/o Ashok Killmar My
r/o 57, Vishal Colony,
Nal Basti, Nangloi,New Delhi.

» ]
1w
6}

Indu Chowdhary d/o C. M. Chowdhary,

TET (HindiD, G R _SS8C, U RBloclh,
Mamgolpur 1.

Veena Ranl r/o Vasant Kunji, New Delhil.

Daruhszshan Khan s/o
Asstt. Teacher, RVS,
Sector II; New Delhi.

Mr. Salamat Khan,
R.,K. Puram

eenu Bhagat d/o0 C.L. Bhagat,
A-22, M. I.T. Flats;, Phase-1I,
aria Sarail,; New Delhi.

esht Kumar Jha s/o Yog Naravan Jha,
/o Sanskrit Vidyapeeth, New Delhi.

Raini d/o Milkhil Ram,
r/o H.No. 30, Sawan Park,
Aztrok Vihar-I1I, Delhi. ... Appl

~+
o o
(nd
b
-
u
-r

(DI
3

O

Y —A0
-+

3

(15

)

o g 0}

)

Ms. Mukesh Kumari d/o
rio V-185/%5, Arvind
C-.hx\“l--e.‘ Delhl.

Ms  Raju Malhotra d/o D.L.Malhotra
r/o C3A/101C, Janaknuril,
New Delhi.

Ms Monida Wadhwan d/o0 R.K. Wadhawan,
r/o 190, Ramezhwar Nagar,St.No. 5,
Ayadpur, Delhi.

Ms Hemantl w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block,; Pitampura,
Delhi.
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of NCT of

r/o village Mubarakpur

_The

Govt,

10

Mg Hemlate w/n V‘ﬁva Qagar.
r/o W7i-43E,
Janakpuri,

New Delhl.

Me Radwanti
r‘/o MIR 1Q2
Sector 8. ROhlnl;

w/c Mchr Singh,

Pkt 4.3

- r

Vinod KIumar*Chaubey-s/o::
r/o B-724, Jahengirpuri,

Dzl hi

D
{72 s |

esh Kumar Jha s/oH.B, Jha,
1a3F Sector IV

¢ihar, New Delhi.

ir
7
u hp Vihar,

'U'W

Ms Sumal lata d/co K.S. Bhardwaj,
Dabas,
P.0. Ramikheda,

Delhi. ... Apnlicants

versus
Delhi through

Director of Education,

Nld Sectt, Delhi. ... .Respondents

Mizs Anju Arva,
TGT (Maths), SKV, Rallway Colony,

..... 4 e

Govt., of NCT of Delhi through

Secretary,

5, Shamnath Mara. Nelh:

Nirectrnr of Education,

Nirectorate of Edocation,

Govt. of NCT of Delhi,
Shamnath Marg, 0elhi

-

2 . e————Nanputy Director,

Directorate of Education,
of NCT_of Delhi, . .
5, Shamnath Marg, Delhi.

. " Responigents

b -




-Opp. —Model Jown,_Delhi;

Ms Veenz Kumari w/o Sukhbir Singh D
Rio A-1B/25A, Paschim Vihar,
New Delhi,

bl

W
Y]

g

Mz Parina Sharma d/¢0 N R, Sharma,
r/o B-170, Derawa) Nagar,

-

“Bala Kapoor d/0 Ram Kri.
rfo C-g/1at1a Lawe-ence Foad,
Delhi,

Ms Geeta Devi W/.0 Surender kaushik,
r/fo A-4/22, Sector IV, Rohini,

R =LA |

Ms Anita Sethi w/0 Sandeep Sethi,
R/0 A-17, Kirti Nagar,
New Delhi.

Ms Mona Mehlawat d/0 Ajit Singh Mehlawat,

r/o 1989, Ganj Meer Khan,
Daryvaganj, Delhi.

Mz AnJju Sharma w/0 Rajiv Agnihotri,
R /o 132, Vidya Vihar, Sector 9,
Rohini, Delhi.

Ms Dimple Prasad W/ Ashok Prasad,
r/o 18, Gangotri Appt., F-Rlock,
Vikaspuri, Delhi, - oL LA
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Lovi, of NCT of Delhl through

The Director Education,

n1d Qecretarlat; Delhi, :« . Respondents
Sunil Gaur /0 Shri 1.8, Gaur,

rfo U 46, Gautam Colony,

Narela Delhi.

Seema Mann d/o Shri V.P.Mann,

r/o A 20, Kewal Park Extn,,

Delhi s ADnlicants

Government of NCOT =¥ Delhi through
1ts Chief Secretary,
%, Shamnath Marg Delhi,

Director of Education,
Directorate of Education,
0ld Sectt,, Delhi,

Deputy Director of Education

. (North Wwest District) e
" . Hakikat Nagar, Delhi,.

P




-
7

rfo 24, Vijay BRlock,
Laxmi Nagar, Delhi.

Ms Sadhna Sharma w/0o H.C.

Sharma,

Ms Geeta w/0 Pawan Kumar,

rfoc BE 22, Shalimar Bagh (West),-

; Delhi.

239

r/jo 239, Bharat Nagar,

rfio 122-A/10,

rio C II/
Pitampura,

59

-~ 2y

Delhi,

Sharma w/o
s Nenakpura,

I1-G-72, Lajna

New Delhi,

¢ 10, Ms Harmeet Kaur
’ r/o 2024, Gulabhi

Govt. of N.C.T. Delhi through

Smt. Parveen Bhardwaj,

Raghvendra Prapanna s/0 Awad

Ms Raniéna Rani Bhardwaj w/o
Gautam Nagar,

Kishore Mishra,
Delhi.

Shyam Sunder, ?
New Delhi. ;

Ms Alka Daval d/c Padam Daval,
West Enclave,

Rajesh Verma,
New Delhi,

Kumara,
I1,

Singh,

Annlican

ts

12
B

e
Y

r/o 339,‘VPO Nangal Thakran, Delhi.

Smt. Babita Sharma,
i r/o 231, Katewara,

Km Savita d/o Sh.

Delhi, L

Mahavir Singh, ;. I
195, Kamardi Nagar, Delhi.

... Applicants

v&fo“““*“-~—~—ﬁ_-_mVeamus_ﬂaw-

LTS




(2

[»]

ot O
" <

D
3 B

Y =)
wn

o )

[} g
3

- T**Directorate
: 01d Sectt

-~ e,

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh. J.RBR.Jain,
r/fo C-4/129-30, Sector 6, Rohini;Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

==+ Alka Narula d/o Shri AJit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darva Ganj,
. New Delhi, . _ -

Sadhna Mehra d/o Sh.
r/o 47324,
Delhi,

M.M. Anand,
Bholanath Nagar, Shahdara,

ri S.P. Jain,
No. 11, Raghubirpura-IT1,
hi

d/o Shri
r/o A-1/266-A, Uttam Nagar,

R.S. Saini,

Ll

New Delhi.

Poonam Tanwar w/o Sh.Yogesh Verma,
o RZI-42, B

r/o 2, Block, Kailashpuri,
New Delhi,

Mamta Yadav w/c Sh. Munish Yaday,
r/o 3173, Barwala Chowk,

Fahati Dhiraj, Delhi. -

Kamlesh Devi d/o Sube Singh,
r/o village & PO Majra Dabas,
Delhi. ca LA

i»)
o
o)
e
(8}
|83]

Versus
Govt. of NCT of Delhi thirough
The Director of Education,

Directorate of Education,
0ld Secretariat, Delhi.

Delhi,

....Respondents

=8hri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H.No. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi.

-+
[¥2]

1
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na 775/949

L From Davi dfc Sh. Ran qer
r/o WZ 834-A. Madl Pur Village New Delhi.

2. Jzuat Ram s/o Sh. Naraip Dutt, ™ 77
r/fo F-60, Bau Nagar, New Delhi,  ~ ~
. itma Ranl d/o Sk Durgs Singh,
rre 0-9,) Khasle Apartments
Gagan Vihar Extn. Delhi
4 Sunita Bhambaul w/o Raiiv Bhambaui,
' d/0 L-1/175-B, DDA Flats, Kalkaji,
New Delhi .
S. Sandeep Kumar s/o Sh. D.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.
6. Geeta Rani w/o Rahul Xumar Singh,
W r/o E-599,West Vinod Nzgar. Gali No. 10,
v New Delhi,
Lo -
e 7. Neerai d/o Shri 8. D, Sharma,
o r/o House No. 413, Sector & k.K,Puram,

‘ ,,/ New Delhi. . .

..... ev Aggarwal,
niuri, New [fielhi, B}
9. ma Prakash d/o Shri Rangaswamy,

rfo C-2/78, DDA Flate, Kalkeaji

» LR O -

1 Kusumlata d/0 Shri Manwar Singh,
r/o RZ 726/4, Puran Nzgar, Palam Colony
New Delhi

I Kailash Vati w/o Munesh Kumar
rio T-488/C, Kotla Mubarikpur
Gurudwara Road, Kherpur, New Oelhi
1z Sumeet Kaur w/o Sh, Marpreet Singh,
?/ r/o 17/9, Punjabi Bagh, New Delhi.
1% Tarvinder Kaur w/o Chaanreet Singh,
r/fo A-Z2/126, Janak Puri, New Delhi

14 Sunita Sharma

W/o Shri Joginder Sha
R/fo 2/152 Subash Naga

New Delhi.

R/o WZ-32 Shadhipur,
New Delhi.

|3 Sonia Goval

D/o Shri R.K., Gupta

R/0 BA-124A Janakpuri, New Delhi.
; 16. Seems Arora
i D/o S.C. Arora
: R/o L-52 Sarojininagar, )
; New Delhi,
| ‘ 17. - Sunita Vaszishtha
; . W/o R.S. Vasishtha
i
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Nidhi Dang

Do Shril Laipat Ral Dang

Ric 58977, Subash Nagar, Gurgao!
Sunpita Sainpd

wW/0 Shri Ram Gopal Saini

R/o 2308 Shahamar Village.

Moenabshi Mudgel

i Shrl MOP. Muddgal

Fioo 14497185, St No.z.,
durgapurl Shahdara, Delhi.

Eumkum

¥/0 Shri R.S. Gupta
R/c s/ 895 D, Mehrauli,
New Delhi.

BRabhita Bhardwaj

D/fo Shri S.C., Bhardwai b

R/o A-16 Chatterpur Enclave, Phase-II1 Maidangarhi,
Naew Delhi.

2vi
W/o Mdkesh Kumar
£/c A-40 Rama Park,
New Delhi,

Anees Ahmad

S/o Mr, Ataullah

Rio A-24 Gall No, b,

Ganga Vihar,

Nelhi-94.

2him Dutt Bhatt

S/ M, BR.D Bhatt

iy 42417 Sector-1I Pushp Vihar, New Delhi

tzshu kaushlik d/o Jagdish Thand Kaushil

/o B4R Village and Post OFfice Rawana

©Coonam Sharma w/o Shril Raieev Phardwzi

/0 N-2 Folice Lines Kingsway Camp, Delhi.
Versus

Government of NCTD through

Director of Education,

Nirectorate of Education

2ld Secretariat,

Nelhi,

f9qa

iz Sunita Devi d/o Raghubir Singh,

S
r/e 72, Kavita Colony, Nangloi,Delhi.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
Rohini, Delhi,

Sanjay Kumar  Jain s/co Sh. Chaman_lal Jain,

r/o C6/9, Yamuna vihar, Delhl.

o

v
)
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/3.

/4.

/7.

b Tulsi Ram Yadav,
GBSSS, Keshavpuram No. 1,

d/o Sh. K,K.S

Deepsikhe Aggarwal d/o Sh.Sushil Aggarwal,
1157, Jaman Street, Panjabi Pathak,Ballimaran,
i,

e
~ N
= O

=)
D
=

ahan d/o S.Tanwi Ahmed, -
$7, Jaman Street, Paniabi Pathak, Pallimaran,

23N
D 0
;_J

~ O

b4

/oRam Phal Singh,
oti Colony, Lorni Road,
B, Shahdara, Delhi. :

o
IR RV 1]
Y)Y wh

r=. Shakuntla Yadav w/o M
28, Village Saidulajai

b D
<

Mrz. Pawan Lata Joshi w/o Sushil Kumar Joshi,
r/o B-2A/7472, Janakpuri, New Delhi.

Shabhana Khan w/o Sh. Aslam Xhan

r/o 591/18, Zakir Nagar, New Delhi

#z3 Balz w/o N.S.Saini, '
r/fo WZ-8, Plot No. 79, Hari Singh Park,

New Multan Magar, New Delhi

Clamentina Jeremiah w/0o Mr. Prince Jeremiah,

r/o GH-13/684, SFS Paschim Vihar, New Delhi,

i - A e ST

3

Veraops

(X3
10

Govt. of NCT of Delhi through

The Director of Education,

Directorate of Education,

Nld Sectt., Delhi.4& . ...Respondents

b
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OA 862 of 1999

l. Mrs.Maghu Bhatt w/o
Sh.B,.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

School G.G,S.S.S,B~1 Block,
Yamuna Vihar, R/o

R/o 68,Luxmi #Apartments,
Sector-9, Rohini, Delhi.

2.Mrs. anju Sharma

vw/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hindi

School &£.K.V.Sultanpur

R/o A-1/316,lawrence Road,Delhi.,

3. Mrs. Bhramri. Bhardwa]

w/o Sh. Abhimanyu Bhardwaj,
Aged 27 yrs, .

Post T,G,T, Natural Science.
School G,BR.S.5,.G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delihi.

4, Darshna Kumari
d/o Sh.RamJi Lal
Aged 23 years,

Post T.G,T(s.s.)

School Govt., Secondary School Vijay Park,

MauJpur, Delhi . -
R/o Rohini, Delhi-85,
5. Kavita

d/o Sh,Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -I1,
N.Delhi.

R/oD-71B, Yadav Nagar, sameypur,
Delhs .

N
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6. Banwari Lal Sharma s/o
sh.Radhey Shyam
Aged 25 years.

Post TGT sanskrit.
School G.Co.Ed.(M ddle School).
Sector-20, Roni Extn. Delhi-41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7. Manisha Vashistha
\/ w/0 sh.Jagdi sh Chander,
hged 27 years,
Post T.G.T.Hindl,

§Ch001 GOGoSOSoSo K BlOCk,
ahangirpurjy

R/O vyillage AKbarpur,
PoOoPalla, mlm 0-36.

8, Chandrika
w/ 0 Mr.Manoj Sharma,
Aged 27 yrs.

Post BEGT
School GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,

\7/ Delhi.

9, Neelima Tiwari d/o
! Sh.G.PoTiWari’

pged 28 yrs.

post T.G.T.sanskrit.
school S.K.V. sultanpuri C Block,
R/o A-56,Nev Multan Nagar, Delhi.

1G.Shabnam
v/ oRajpal
.pge 37 erﬁ
Post P.Yete Hindi,
school V.K.S.K.Ve Daryapur, Delhi .

R/o 553, Ishwar Colony,Bawana, Delhi,

11. Pocnam Gaur
W/O om Nath Bimali,
Aced 28 yrs, '
Post PGT(Pol.Science)
school G.B.SSS shivaji Park,
shahdra, Delhl.

Y~ ' R/oA-27, Dena Apartments,
' ; _ector-13, Plot no.36,Romni, Celhd.




12,

13.

14,

15,

16,

17.

leo

19,

19

Meenu Bhalls

gife of shri AnilKumar_Bhalla, _
Age 36 years, post - T.G.T.(Skt).

school: Govt. Co.Ed. M5, pooth Kalan, Delhi,
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

Aradhana ATOra,

w/o Sh. vijay Kumar,

Age 28 YIS., Post - T.G.T.(S.5t.).

school: Govt. Co. Ed., Ms, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi=9,

Manisha Kalra

W/o Rajeev Kalra,

Age 26 YIS., post- T.G.T.(Eng.)

school: Govt. Co. Ed. MS., poothKalan, pelhi,

R/o C-6/10, Miyanwali Nagar, pelhi,

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., NS, pasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

anupama Jain,

D/o Late Sh. Ajit prasad Jain,

Age 30 YISe, post- T.G.T.

gchool: G.R.S.S., Hastsal.

R/o DB-97D, G-8, Ares, Rajouri Garden, New pDelhi,

pratibha Mehta, (sahani),

w/o shri sanjay Mehta, D/o shri S.K. gahani,
Age 25 YIS, Post- T.G.T.{(Natural gcience),
school: G.B.MS., Hari MNagaryAshram, New Delhi,

Namita Abrol

p/o shri O.P. Abrol,

Age 26 Yrs., pPost- T.G.T.(English),
school: Sarvodya Co. £Ed. 5.5., Khanpur,
R/o K=90, Kalkall, New Delhi=19.

Renu Chauhan,

w/o shri V.P. Sin%h,

g8choolt G.GeSeSeSs, s.U. Block, Pitam pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi.

£ e
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21,

22.

24,

25,

26,

27,

20.-

20

Sarika ‘ ST I
D/o Shri N.S. Rana

R/o B-24 Parijat Apartments

West Enclave,

Pitampura,

Delhi,.

Mrs. Ambika Sharma
WA Sh, Pawan Sharma
Age 27 Post., TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

WA SUnil Nayyar

Aged 33 yeéars Post, PGT (Commerce)

School :GGSSS Dishad Gargen

RA D-11 Jiwan Jyoti Apartments pitam pura Delhi.

Mec=ng Arora,

W/O ved Prakash

Age 40 years POST .TGT (Hingi)
School, s.K.V. Punjabi Bagh

1959 Oytram L ine Kindway Camp Delhi
New Delhi.

Rishi Bhushah Sharma

S/ sh., K.,C. Sharma

Age: 29 yesrs Post. TGT(Sanskrit)
School, BGSSS Rajnagar IIPzlam

RAO wB.5, Gali No, 8 ,Sadh Nagar palam colony

Meenu Sharma W,/ Dhiraj Sharma

Age: 29 years POST, TGT (sanskrit)
School. G.SSS sriniwaspuri Ney Delhi
R sB Pkt, Dilshad Garden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POst, Assistant Teacher
School ,8KV Mata Sundari Roagd,

RAo Bu68, Double Storyed Ramesh Nagar Ney Delhi-15,
Anita Devi WA sp, Gajender Singh

Ages 33 years POST.PGT (Hingi)

School. SKV Hari Nagar Ghanta Ghar

R/ WZ_101/13,Mohan Nagar ,Pankha Rpag
Lane No, 5, Ney Delhi-d6

Hemlata W/o Harj Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o0 D-169 Ashok Vihar Delhi.




ed 25 yrs e
Ree e To. T, (EnglisR)F
. SChOOl s-KoVoH B],:g%
. Sultanpuri,tklﬁ}}

R/OB/1u8,Brothermod' ppartments, -
H

5 a-l‘?

Block,Vikaspuri,N.Delhi

"¢ @overnment of N,C,T,-Delhi

Through The Directora of Education,

[irectorate of Education
Okd Secretriate, Delhi->%.

OA 780 of 1999

=
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3.

4.

S

6.

Te.

Kiran Dabas,
TeGeTe(SeSte),
GQGQS.S'S.’ DiChaon Kalan,
B/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43.

Rashmi Sahni,
T.G.T.(Science),

"B/o0. Vikas Sahni,

R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
T.G.T.(Maths),

G.GOSOSOSO' ija'

W/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Village & P.O.,
MitraWQ

Alka Goel,

Asst. Teacher,

S.K.v‘, Mehrauli, New Delhi-30,
D/o. SheNanakchand Goel,

R/O. 124 A, Mithapur PoOo’
Badarpur, New Delhi - 44,

Sarala Devi,

P.G.T.(Hindi),

GeGeSeSe, Bijwasan,

D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43.

Seema Rani,

Assitt, Teacher,

S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

Raj Bala, T T M) /
GoGoScSoSo’ NO-3,
Najafgarh, 4

070. Sh,.Narain Singh,

R/o. Wz-8, Flat No-79,

Hari Singh Park, :

New Muttan Nagar,

New Delhi - 56,

iempmam e amengn e "

orre mm e sk
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12,

13.

14.

15.

22

Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi. '

R/o JP-114, Maurya Enclave, Pitampura,

New Delhi-32,

Meenu

D/0 Shri H.R.L. Nanda
R/O B-1/548 Janakpuri,
New Delhi-58.

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102aA, Dharmpura,
Najafgarh, New Delhi-43.

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68,

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geE-54];Budn Naar,

New Delhi-l2.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o0 Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P,F.

[
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16,

17.

18,

19.

21.

220

23,

N
W

Usha Rani,

F.G.T.(Hindi),

GoGoSoSc Se » Naj afgal‘h N002,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

%’1’&4\

afbsh Kumar,

P.G.Te(Skte), GeBeSeSaSey
Chhawla,

s/o. Sh.Hukam Singh,

R/o. B=111, Ramapark,

Uttam Nagar, New Delhi - 59%.

Mrs.Neema Tiwari,
T.G.T.(Hindi), GeGeSeSeSey
Sarojini Nagar, New Delhi.,
W/ o. Tiwari, '

R/o. F-2961, Netaji NagarT,
New DEIhi.

Meenakshi Thakur,

T.GeTo( NoSCe)s

GeBoMeSoe Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004.

Neeru Sharma,
T.GeTo(NeSCo)y

G.B.SeS+5., Khujala No=1,
D/O- Sh.J.D-ShaIma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
ToGoTo(EngliSh)’
SoGoSoSaSo, Begumpur,

B/o. Sh.Satya KumaT,

R/o. 125=N, Sector-1V,
Pushvihar, New Delhi - 17,

Peenu Girdhar,
P.G.Te(Hindi), GeBeSeS.Sey
Laxmi Bal Nagar,

D/o. Sh.S.P.Sehgal,

R/Oo G-4, NeDeSe+Eey .
Part-II, New Delhi - 495

Laxmi Devi,

1.G.T.(Hind1),

GoBoSoSoSo, Laxmi Nagar,
W/OQ Sh.H.SoRawat,

R/C)o 1029 D.D. Ao Flats,
Mansarover Park, Shaddara.

Contd...... :
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24, Anita Sharma,
. TOGOTO(EngliSh),
G.G.s.s.s.,
Badarpur No-I,
D/o. She.Shyam Sunder,
R/o. HR 18/5 -

28. Vanita Kumar,
p.G.T.(Pol.Science),
GeBeSeSeSe, Rajnagar-ll,
D/o. Sh.Ramkishan,
R/o. House No-128, Pocket A-I1I,
Sector - V, Rohini.

26, Shashi Bala,
T.G.T.(Hindi), GoGoSeSeSey
Begampur,

B/Oo ShoSoLoTOka$,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

27, Mridula,
f T.G.T.(Hindi), GoBoSeSeSoy
. Palam
D/Oo Sh.OnkaI Nath Kaliaf
R/o. A-I A Chankya Place,
Pankha Road, Delhi,

28, Karuna Sharma,
ToGoTo(EngliSh), GeBoSeSoy
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o., S-2, Param Puri,
Uttam Nagar, New Delhi - 59,

29. Abdul Hammeed,
T.GOTO(English)'
GoeBeSeSeSey Ghitorni,

S/0. SheAbdur Rasheed,
R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

30, Urmila
P.G.T.(History),GICo-Ed,
SeS5eSo0y Pandwala Kalan,
| ‘ W/o. Sh.Dilbagh Singh,
AV g/g;iﬁ-l, Nawada Housing Complex,
e °




31,

32.

33,

34,

3%,

36.

37.

25

Geeta Rawaly
T.G.T.(N.Science),
GoBoSoSoSo ’ Hastal,

D/o. SheoManwal singh,

R/ 0. RzZ-T726/As purannagary
palam Colonys New Delhio

ghakuntla Devi,

P.G oToe (Hindi) 9

S.K.V.Co-Ed, Mundela Kalans
Vi/oe ch.Baljit singh,

R/0. 152 Ay Todermal Colonys
Najafgarhe

MIs.Mukesh.Dhillan,

P.G.T O(Hindf) 9 GQGOS.S.SQ,
gsarojini NagaTls

/0. Upemder Dhillan,

R/0. Mukesh Dhillan, Flat No-42,
partap Chawk Delhi court - 10,

Haril prakash

ToGoTo(MathS 9 SQKQVQNO"zg
Sagarpuly '

S/0. Sh.Dhara Singh,

R/Oo J/B"A“'Do, LOICGO,
Flats, Maya puri - 64e

Suman Kumari

T.G OT .(Mathss 9, SoKoVoNO"I,
Sagarpury

p/o. on.Basant Lal Bhatiay

R/o. B=5009 Avantikas sector ! Iy
Rohini, Delhi - 85,

Ram Gopal Sharma,
T-GoTo(Hindi)’ GoBoSoSoSo,
Karampuras

5/0. SeCeSharmas

R/o. House No-202,
D/S.Welcome Phase-111,

Anup ama Goel,

T.G.T.(English), GoGoSoSos.,

Kidwai NagaTs No32,

New Delhio, R
D/OO S‘oAOKoGOel, |
R/0e G-2389, Netaji Nagarl»
New Delhi - 23¢ oy Tt {
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Asha Rani
o nt H wwae No, 44,

Nu]*fquxh

Mew Delhi, C.....Applicants

Govt, of N.CT, of Delhi

P ough the Director of Education,
Nirectorate of Fducation,
Nl Secretariak,

nelhi, ... .Resnondents
(Sh,K.N,R.P111a1, counsel for apnlicantsin OA-754/99
]77/99, 894789, ang/99, 953/99, 1316/99,

ch, S.K.Sinha, counssl for annlicantsin nA-179/99,
I8N0 /09, 1246798

shri M.K.Gupnta, counsel for applicant 1n DA 1415/99,
guw /00, 898799, 862/99, 830/99.

chri Deenak Bhar dwaj, with Shri phaskar Bhardwal,
o1 *or applicant in OA 811/99,1031/99, 1033/99

cOUnse

Ms Raman Oberol, counsel for apnlicant in QA 96%/99

Sh.P‘S,Mdhnndrn nroxy for Sh. D.S.Mahendru, counsel
For apnlicant in OA 1011/99

shri Sanijay Sharawat counsel for applicant in DA
1020/99 .

Shri Surat Singh counsel for applicant in OA 1318/99

it
munsel for respon

hy Hon ble Shri Kuldin Singh, Member (I
1. since all the 0As involve coimon points of law

and facts, we are disposing of the above referred O0As Dy

thi=s common order.

7. prief  fact of the case ig that Gov of

B, T o Delhid had & number of vacancies of Teachers in

Y

sChe

o
)

4i Fferent categories in the variol 1s. Since there

(73]
[14}

o




. ek

waz A shortage of reqular Teachers the Govt., of
Delhl  aopointed anplicants on ad hoc basis and that too
for short oeciods, The sald short term appointments were

supnosed o bhe automatically terminated on the expiry of

the  nperiod specified in the appointment letters despite
the  fact  that posts remained vacant even after the

Lermination of teachers apnointed on ad hoo basis,

2. Tin these 0NAs

px
—J
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7
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D
O
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-
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=
9
D
12
[nd
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©

termes of short term ntractzs of service are unjust,

Hnconscionable  and agalnst the ver

~<
-
D
1t
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©
v
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-
-
jo
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the Constitution,

a, Tn mo=zt of the cases the anplicants

pr

ntment

r,,

appo

was to lapse by efflux of time on 31.3.1999 and in one or

4

bweoy cases bime period was ko lapse on  30.,4,1999,

b2

Anpnlicants being threatened with the si tJa*lﬁn had ruzhed

too this Tribunal for continuation of their services and
seeking 2 stay  order that their services may not he

stated that the decision was taken up by the Government
tiv  December, 1998 not to F111l up any further posts on

contract be

%
it
i

any more as Lhe posts will he filled up on

regular  basiz from the candidates selected by the Delhi
Subordinate  Staft Selection Board (hereinafter referred
Lo as  DSSSR), Tt is further stated that it is the

administrative function of Government to look inte the
interest of ©the students as well as the necessity from

time to bime.

Ken




2% N

. Tt igs al=zo being nleaded that the candidates who
ara  heing emploved on contract hasis have accepted the
appointment on contract basis knowing fully we2ll the

Wwaenece  of  the  same, Time and again the Hon ble

Suprems  Court had held that regularisation of

entirapts  Ip service iz smpremissible and the  Tribunals

and Courts are npot  to interfere with the interim

aryangement  and a  person anpointed  to the

t  as

m

stan-gan arrangement  cannot  claim the bhenefi

pd
t
Q
+

conpbintance  in zervice as  having heen  appoin

=t
D
[ R
o
o

regular

weia,

have also

(/‘

7. Fejoinder to  the counter affidavits
heen filed hy  the anplicants in which they have

redbterated  the <stand taken by them in their resop

-
@
O
-
NS
<
1]

DA%,

R, We  have hearc

narties and perused the material on record,

9, Before considering the rival contentions of the

parties, we may mention at this stage that when this

bupch  of ca

(/\

ses was. filed prior to that another group of
teachers who had filed a similar apnlication before this
Tribunal and since those teachers had been ahle to reach

thiz Triubunal hefore the expiry of the contract period

20 an ipkterim order was passed in  their cases and

status-aquo was divected Lo he maintained, In the present

set of applications, the applicants could not approeach

the  Trihunal hefore the exniry of their contract period.
Moy ooy immed

tiately after the expiry of their contract

neriod  there were vacations in the Tribunal from 722nd
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March boo st April, 1999 so these sel of npetitioners

)

could annraoch £l Tribhunal anly after the vacations. In
Flpmae ORIEE alson an interim nrder wWas nassed in the

fallowing terms:

“also Lssue & short pnotice on the question

e

af interim relief, returnable ©On 12.04,1999,
Ti1)l then, as ab interim measure; status quo
in  vesnect of the apnlicant as on raday be

maintaln@d;"

in. cipne this order in the nature nf interim
measure Was hwaseed after these anplicants have ceased to

he  1n amnloyment with the respondents S0 they are

claiming  parilby with those teachers who had obtained an

—~

vofore expiry of their term i.e,

apcmr oF zimilar nature
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hefore 21,3%,1999.
f1. nufing the oCoUrse of their arguments, the
learnad counzel for the applicants <cubmittred that these

prasent applicants are also similarly situated applicants

Gavt,  of NCT nf Delh & Ors with connected DAs) by

another Bench nf  this Tribunal wherein the following

®
=
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i3
>
o
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D
e
-

reliefs were granted to the apglicants/tea,h

H

Ops were disp

given by the Bench of the Tribunal:
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CAY Applicants shall he allowed to

coptinue  An the nreszent nozts £ill
pas e lay randidates duly selected DY
NERsR /ol anpronral te authority are
availahle Lo renlace the applicants.
Those selected regularly shall first

nt

b

he nosted 1In the existing Vac
positions and only if enough vacant
posts are not availahle, rhey should
he wated against the posts held by
ac hoe anpoinjtees, Renlacement of
bhe latter sshoull he el the
principle of last come first 9o,
Those s diznlaced should he

accommodated in vacanhcies that may

he existing 1n nther districts.

The ad hoc annointees <hall he paid

minimum  Ray in the pay arnale of

-

regular reachers plus DA in Lersms
ot law laild down by Hon ble Supreme
fourt  in the case nf Dally Rated

rcasumal Labourer Vs, o1 & Ars.

™~

(raus (1)SCC 122).

i
[

hall

.

o
i

NO ad  hoc anpointee

{

3
2
»
»e

{

renlaced by any newly anppointed

Thoze of the apnlicants who have

annlie ar  may apply for regular

gelection, necessary relagation 1in
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age shall be given to the axtent of

the  neriod  of service put  in by
them.
“(F) There shall be no order as Lo

i~

. Learned ocounsel appearing on hehalf of the
appnlicants cuhmitted that since the nresent anplicants

- - * SN W

are  also similarly placed as the applicants 1in the case

of Veena Anand & Ors. (sunra), they are also entitled to
Fhe similar relief as granted to them, Learned counsel

also  submitted that the apnlicants who were during the

the merit of their case and they can also bhe directed to
he allowed to conbtinue in thelr respective posts as the
applicants in the above referred judgement.

1 for

nort their contentions learned cou

=
®

<

[n}

@D

annlicants also relied upon the judgement of Hon bl
Supreme Court in the case of Girdhari Lal vs., Union of

India which also starts with the following paragraph:

“There iz no dispute that the appellant
Girdhari Lal would be entitlec to  the
honafit of the judgement of the Tribunal
i 0A Ne, 319/85 declded on 24.,09,19897
in  Balwant Singh & Orfs. vs, Union of
India if he too was & party therein,
since  his olaim 1s identical to that oFf
the annlicants thereln. The main
rhallenge on hehalf of the Union of India

to

o Girdhari Lal s olaim iz that he  did

B
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not join a#s a party in that matter and he
moved the applicant for grant of the same
henafit after that decision 1in 1989,

having retired earli

14, After mentioniong the facts the Hon ble Supreme

Conrt observed as Ffollows:

STt is o ap

India treat all such

3_
Q
oy

grant them the same henefit instead
driving esach one of them to litigation 1in
the course of which the Union of India
itemlf i1s reaquired to sphend considerabhle

nublic money”

nnlicants also submitted

15, Counse) appearing for a

that since it has come during the proceedings hefore the
Hor ble High Court, that at present there are 4000
vacancies and DSSSE is also making exercise to fill  up

those  vacancies by a regular manner, till such time the

vacanciess are filled up on regular basis,applicants  may

be @llowed to conkinue in their respective posts
16. Counsel for respondents rebutted the arguments

nf  the counsel for applicants and submitted that in this
manner the applicants would claim continunity and then
they will claim a right to post which will ultimately
lead to  entry through back door. He furthe submitted

that the

R
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we are of the monsidered  opinion that the
1 7. b 12 are (M Lne (0

2 2 22 as erit and the
soptantion  of rornondents  counsel has no merit an
(TSR RI UL B LW AL S B 7o S

’ ; g ith the

nrmeank  seb  of  applicants are fiully covered with h
Wz an L 3L R annlroa

Judgemenl given hy the co-ordinate Bench of this Tribunal
in Meena Anand @ case (supral. 'In this regard we may
alee  mention that when the intelm order was granted in
the case of Yeena pnand (supral,the respondents had iled
A Wit Petition hefoe the High court of DRelhi for

vacation of the stay, and the High Court ha

3

(2
e
)
=
@
19}
<
=
]
z

i : = ' hecause
that the stay gqranted was an inhocuous one hecau
17 o Fi : . vacancies
resnondents  welre given 1iherty to fill up the vacancles
j after < S kell v the
through  regular process 1.2 after due selection by
Fhrough regular

N&E
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hoo o beachers.
Fhe  vacancies  had arisen to the number v 4000 as
» i 3 B .‘ -
2 4 1999 so the High Court was of the view that
B < i (
nrima-Falce there was a need Lo continue the services of
nrama-raloe el e =

the respondents (applicants in

-

the QAs) or some of them

who were

174

ti1) coptinuing there for the time belngd.

. : N 150
18 nurinag the course of arguments, we were @ls
18. nuring the :
i i ~ 3 1av en held
informed that exams for various categories have been hel
b - . o -~ p
very recently P the DSSSB. Since there are a larage

numher of candidat
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In these circuinstanc2s,
- the applicants in the nresent set of 0OAs

AC i hecause of it
who just could not annroach the Tribunal heca

Wwl

he denied the relief qranted to

i i a Anand
their colleagues in the earlier set of OAs 1In Veena ANar

LAY 3 . - e
& Ors. (supra) and 1f we peruse the arlier order passed

in the ahove reffered judgement by a ra-ordinate Rench of

- - A
thi=z Tribunal we find that there 1s ho dispute about the
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" :
~«“J E§4J facts of the present set of 0OAs which are identical with
the facts of the earlier set of 0As which was decided by
the Co-ordinate Rench of this Tribunal. The present
applicants afe, therefore, also entitled to the same
relief as granted to the applicants in an earlier set of

(RERA

19. In view of what has been discussed above,
we allow these OAs with the similar directlons as giwven

in Veena Anand s case (supra).

(A) Applicants shall he re-engaged on
the mpnresent posts forthwith till
reqular candidates duly selected hy

~ e . .
' DSESB/or  appropriate authority are

33

availlable to replace the apnlicants,

(B) Those selected raegularly shall first

be nosted 1inp the existing wvacant

positions and only 1F enough vacant
posts are not available, they should
he nposted against the posts held by
| \,/ ad hoc appointess, Repnlacement Jf
the latter should be O the
nrinciple of  last come first  go.
Thoszse 30 displaced should he

accommodated in vacancies that may

(C) The ad hoc appointess shall be mald
L 4
mipimum  pay in Ehe nay scalse  of

regular teacher s plns DA 1n lersms

of law lald down by Hon ble Supreme

Arre

— - - e s e o e e
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'M;  ad  hoo, ’appo-ntee shall" be
“replaced 'by;ahy newly appointed - ad
Sfale emﬁioyeex

Those of the aopiioants who . have
annlied or may apply for regulat
selection, necessal relaxation -in

shall be given Lo the extent of

the nperiod in by

the D ot

service

put

Ehesm. o ‘ 3

ahove directions should be complied with
ind of one month from the date of receipt of
3 order ’
e shall bhe no order as to coats,
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